containing any of these Scheduled drugs are contralled. NPPA/ Government fixes or revises prices of
Scheduled drugs/formulations as per the provisions of the DPCO, 1995, No one can sell any
Scheduled drugs/formulations at a price higher than the price fixed by NPPA / Government.

Fixgtion/revision of prices of Scheduled drugs/formulations is an on-going process. On
15.6.2009 NPPA has fixed / revised prices of 185 formulation packs, of which prices of 77 formulation
packs were reduced. Thege 77 formulation packs also include some medicines used in the treatment
of arthritis, diabetes, eye-ailments and infection etc.

(c) and (d) The prices fixed by NPPA of 185 formulation packs on 16.6.2009 have already been
notified and in operation. If any manufacturer or marketing company does not comply with the prices
fixed by NPPA within 1% days from the date of the notification, such manufacturer/marketing
company shall be liable to deposit the overcharged amount along with the interest under the
provisions of the DPCO, 1995,

Investment in pharma industry

1832, DR.T. SUEBARAMIREDDY:
SHRIV. HANUMANTHA BAO:
Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(a) whether Government has dedded to participate along with private sector to plan
investment of 1 kilicn to 2 kilion dollars in an effort to make India ane of top five global
pharmaceutical innovation hubs by 2020

(b)  ifso, whether Pharmaceuticals 2014 India will leap forward;

(c)  whsther Government wauld make effarts to direct it toward reaping social and econamic
benefita including creation of five lakh rnew jobs, employment of pharmaceutical scientists and

technicians and several hundred ancillary jobs ;and

(d) if so, what concrete steps and measures Government plan to make pharme industry
better by 20207

THE MINISTER OF STATE IN THE MINISTRY CF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENAY: (&) to (d) The Departmert of Pharmaceuticals in asscciation with a consultancy
firm has prepared a White Paper’ for making India a Pharma Rdé& D and Innovation Hub by 2020, The
White paper envisages that the Government of India is required to scale up ite investments and
undertake deliberate action far Building infrastructure for education and research, Offering financial
incentives to encourage and incubate innovation, Shaping a favourable regulatory erwviranment etc.
for Indig to be among the top five global innovation hubs by 2020, The Department of

Pharmaceuticals has proposed this "White Paper’ for consideration of the Government.
Production of fertilizer

11633. SHRI BRIJ BHUSHAN TIMVARI: Wil the Minister of CHEMICALS AND FERTILIZERS be

pleased o state:

(a)  the production capacity of urea and cther fertilizers in the country;

T Original notice of the guestion was received in Hindi.
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(b)  the total number of fertilizer factories which are cperatioral along with the number of
cloeed factories;

(c)  whether State quota is propcsed to be increased to ensure the avallability of fertilizers to
farmers;

(d) ifso, the details therecf; and
(&)  if nat, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENAY: (&) The production capacity of Urea is 207.52 LMT and other major fertilizers viz.
DAP & Complexes is 72.99 LMT & 52.22 LMT respectively.

(b)  Thereare 45 fertilizer factories aperating in the country and 11 are closed.

(c) to (&) The demand ( requirement ) and supply ( availability) of major Cnemical Fertilizers
namely Urea, Di-Ammanium Phosphate (DAP), Muriate of Patash (MOP) and NPK (Complexes)
during the period from April to June, 2009 of current Kharif, 2009 is given in the enclosed Statement
(See below). Supplies of fertilizers are regularly maonitored and are regulated in accordance with the
assessed requirement. As can be seen that avallability of Urea, DAP and MOP is comfortakle. There
ig little tightness in availability of complex fertiizers (NPK) because of low level of indigenous
production and aleo that these can not be imported. Therefore, there iz no need to increase the state
quota.

Staternent

Fequirement and Availability of Major Ghemical Fertilizars

Kharif 2009
Urea (000 MTs)
April 2009 May 2009 June 2009
States Require- Awvaila- Sales Reguire- Awalla-  Sales  Reguire- Awvaila- Sales
ment bility ment bility ment bility
1 2 3 4 5] & 7 8 Q 10
Anchra 36.00  148.26 28.73 &5.00 216.35  58.00  200.00 290.44 141.16
Pradesh
Karnataka 40.00  48.59  44.83 40.00 81.81 81.06  130.00  135.91 112.27
Kerala 10.50 13.63 8.9 10.25 13.16 2.48 20.00 2196 16.92
Tamil £5.00  &5.74  53.78  460.00 62,06 5346 80.00 72.93 72.36
Nadu
Gujarat 6550 NM7.04  78.63  5R2.00 13177 0 6177 140,000 226,11 166.54
Madhya 2600 7507 18.85  71.50 123.77 3698 13650 18549  103.72
Pradesh

Chhattisgarh ~ 27.00 79.37  39.30  97.00 88.26 26,06 144.80  126.96 84.56
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1 2 3 4 5] & 7 8 Q 10
Maharashtra  226.04 160.62 113.03 212.08  276.06 207.73 202.94 304.84 272.58
Rajasthan 34.00 84.87 3534 55.00 107.38  38.95 90.00  148.94 87.10
Haryana 50.00 7707 33.84 100,00 B6.85  84.03 210,00 220.74  153.88
Punjab 00.00  161.03 9095 300.00 258.72 177758 280.00 306.28 23798
Himachal £.00 3.09 0.03 10.00 8.97 5.21 16.00 12.37 7.87
Pradesh
Jammu & 13.61 13.81 .16 25.72 13.31 7.61 14.24 16.93 10.12
Kashmir
Lttar 200.00  382.956 127.21 500.00 644,177 298.09 700.00 712.47 331.57
Pradesh
Uttarakhand 2.50 10.03 583 23.00 21.70 16.70 30.00 37.79 22.95
Bihar 75.00 Q401 33.67  75.00 1B8.63  75.09  160.00 184.59 94.17
Jharkhand 3.00 5:63 2.67 £.00 13.22 4.66 30.00 26.43 12.76
Crizsa 10.00 2669 602 20.00 46.87 Q.10 40,00  58.49 20.83
\West Bengal 30.10 81.48 33.57 42.40 103.07  63.25 8120 110.45 £3.87
Azsam 10.80 22,83 20,06 15.60 23.46 21.25 25.20 28.41 2566
ALL INDIA : 109510 1697.39 78696 1816.59 2865656 1303.41 270651 3250.62 2038.95
Kharif 2009
DAP (000° MT=)
April 2009 May 2009 June 2009
States Require- Awvaila- Sales Reguire- Awalla- Sales Beguire- Availa- Sales
ment bility ment bility ment bility
1 2 3 4 5 & 7 8 Q 10
Andhra 26.00 36.65 1979 &0.00 12615 84.50 80.00 193.74 107 .46
Pradesh
Karnataka 30.00 61,83 60,92 75.00 14407 13573 123,30 164.33 127.68
Kerala 2.00 1.80 1.38 2.00 2.18 2.18 4.50 10.27 Q.77
Tamil Nadu 22,00 29,32 26,76 23.00 34.03 26.18 30,00 B5.65 53.77
Gujarat 33.80 5847 5247 97.80 .31 70.87 100,00 201.07 111.33
Madhya 31.50 &7.96 4478 139.80 Mr.06 6426 11250 212.57 144,16
Pradesh
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1 2 3 4 B & 7 8 9 10

Chhattisgarh~ 27.00 26,17 23.33  27.00 4544 33,19 4050 5557 43.63

Maharashtra  30.23  268.86 251.92 124.86 32665  311.81 126.86 149.93 M&.05

Rajasthan 13.00 21,32  12.87 18.00 59.97 53.87 &60.00 78.66 72.49
Haryana 10.00 24.36  14.78  40.00 106.28 9872 85.00 87.75 74.42
Punjab 60.00 28.50  28.13  30.00 26.81 88.03 75.00 73.78 58.58
Jammu & 679 0.00 0.00 14.37 10.53 10.62 Q.26 7.91 7.61
Kashmir

Uttar 50.00 57.17 36.75  50.00 20556 149.28 100,00 245.33  163.97
Pradesh

Uttarakhand 2.00 3.07 3.05 2.00 4.64 4.63 2.20 7.88 5.06

Bihar 15.00 .24 3.01  25.00 32,22 23469 5000 24.94 16.85
Jharkhand 2.50 1.39 1.39 5.00 7.02 4.41 20,00 1642 11.33
Crissa 2.00 7.34 7.33 5.00 10.37 4.74 24,00 58.77 33.93

VWest Bengal 1.90 22,24 1949 15.50 36.73 31.20 32.90 53.47 34.22

Agsam .85 0.00 0.00 1.95 0.00 0.00 315 4.45 4.37
ALL INDIA * 378.03  730.20 608.70 789.10 1846501 1198.27 1084.70 1707.18  1231.42
Kharif 2009

MOP (000 MTs)
April 2009 May 2009 June 2009
States Require- Availa- Sales Require- Awvalla-  Sales  Require- Availa- Sales
ment bility ment bility ment bility
il 2 3 4 B & 7 8 9 10
Andhra 20.00 28.33 643 20.00 34.31 14.08 35.00 6676 51.13
Pradesh

Karnataka 30,00 3774 2691 27.00 37.82 31.98 51.00 76,23 70.27

Kerala .80 8.67 7.21 11.20 12.85 11.20 16.70 2667 21.18

Tamil Nadu 45.00 28.09  18.80  30.00 34.01 21.75 £3.00 61.36 34.4

Gujarat 13.10 27.34 2099  14.50 22.87 18.11 20.70 25.49 23.17
Madhya 3.50 28.24 1.56 30.10 26.67 6.23 20.30 2812 17.45
Pradesh

Chhattisgarh 12.00 1120 5.08 13.80 18.61 Q.97 18.00 16.62 10.23
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1 2 3 4 5 & 7 8 Q 10
Maharashtra — 28.70  74.81 49.63 26.06 73.02  B6.37  88.14  63.62 57.86
Rajasthan 1.30 M 518 0.80 8.53 3.70 1.70 5.73 2.48
Haryana 5.00 18.91 995 5.00 8.96 3.32 5.00 5.64 5.64
Punjab 8.00 18.99  3.90 8.00 7.7 763 10.00 12.19 Q.57
Jammu & 2.93 0.00 0.00 2.86 0.27 0.27 2.30 0.00 0.00
Kashmir
Uttar 15,00 4342 10.88  15.00 39.26 5.75 20,00 33.51 26.63
Pradesh
Uttarakhand 0.00 0.02 0.00 0.50 0.02 0.02 1.00 0.00 0.00
Bihar 5.00 30.47 59 10.0.0 38.97 1849 20000 26,19 727
Jharkhand 0.00 296 0.38 0.50 2.84 0.34 1.50 5.08 3.55
Crigsa 2.50 21.57 273 12.50 23.85 7.2 2450 2649 16.31
\West Bengal  12.32 2506 1004 14.10 47.90  30.22  17.80  36.33 25.91
Assam 5.04 13,77 3.28 7.28 22.71 12.33 11.76 10,38 3.95
ALL INDIA 220,67 43166 188.81 249.81 472,08 257.27 3R0.453 51844 39919
Kharif 2009
Camplex (000" MT)
April 2009 May 2009 June 2002
States Require- Awvaila- Sales Beguire- Awalla- Sales  Reguire- Awvaila- Sales
ment bility ment bility ment bility
1 2 3 4 5 & 7 8 Q 10
Andhra 120,00 12245 6663 100,00 TFR96 17490 18000 20026 152,28
Pradesh
Karnataka 50.00  86.24 7655 7690 07.45  23.65 10950 94.51 84.20
Kerala 1260 2249 16.06  14.75 20.21 B9 23.26 2995 27.58
Tamil Nadu 2850  41.89 3653 34.80 5656  £2.84 2650  B0.W 44.72
Gujarat 2050 52.82 28,97  38.80 67.91  47.23 3B.E0 3573 16.95
Madhya .85 20012 7.30 B4.35 30,79 22,76 8455 13.13 6.0
Pradesh
Chhattisgarh ~ 10.30 060 7.82 2680 18.13 13.19 32.90  17.33 14.65
Maharashtra  80.76  96.89 78.90 105.94  102.48 80.87 14742 121.91  103.46
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Rajasthan 3.40 2.5 1.92 2.00 3.36 2.77 11.85 4.81 4.13
Haryana 1.00 3.44 2.67 £.00 .76 0.93 £.00 1.65 1.21
Punjab &.00 5.26 2.56 5.50 3.20 1.20 £5.50 2.32 0.37
Himachal 2.60 0.00 0.00 2.55 2.66 2.58 2.60 0.08 0.07
Pradesh

Uttar 50.00 5039 27.59  50.00 55,36 3854 50.00 42,29 24,69
Pradesh

Uttarakhand 2.00 0.05 0.00 10,00 4.61 4.39 10.00 0,22 0.16

Bihar 15.00 1571 10010 25.00 33.82 2543 4250 2653 18.93
Jharkhand 1.00 3.29 3.28 3.00 8.43 8.18 4.50 4.37 4.37
Crigsa 670 4.7 2586 17.60 33:33 7.3 35.30 49.859 22.39
West 21.05 7647 6533 22.60 56,00  47.40 32.00  46.23 41.43
Bengal

Agsam 0.50 2.57 0.00 0.72 0.00 0.00 1.6 0.00 0.00
ALL INDIA 44658  627.44 439.30 606.01  788.42 ER4.72  812.28 74567 B71.06

Availability of fertilizers

11834, SHRI BAGHUNANDAN SHARMA: Wil the Minister of CHEMICALS AND FERTILISERS be
pleased to state:

(a)  whether Government would approve the rack point as per demand;
(b)Y  ifso, by when the decision is likely to be taken on this;

(c)  the arrangement made by Government in this regard because as per demand of the

Madhya Pradesh adeguate racks are not available for tfransportation of fertilisers;

(d) whsther Government is making arrangement to provide phosphorus fertilizers especially

DAP as per month-wise demand of Machya Pradesh;
(e)  whether praper arrangement has been made by Government for timely import of DAP; and

6] in addition to phosphorus fertilizers, adeguate guantity of urea is not being supplied to the
State under ECA, and whether ECA waould be raised?

THE MINISTER OF STATE IN THE MINISTRY CF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENAY: (&) and (b)) Decigion to develop and natify a particular station as a rake paint ig
taken on the bagis of traffic potential, operational feasibility and availakility of funds.

T Original notice of the guestion was received in Hindi.
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